NOTIFICATION NO. 184/2021

I HON'BLE MR.JUSTICE S.VAIDYANATHAN
will sit single at 10.00 A.M. on 31.07.2021 and 01.08.2021 and take up the cases through

Video conferencing / Hybrid mode as listed.

// BY ORDER //

HIGH COURT, MADRAS M.N.SENTHIL KUMAR
DATED : 30.07.2021 REGISTRAR (JUDICIAL)
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THE HON BLE MR JUSTI CE S. VAI DYANATHAN

TO BE HEARD THROUGH VI DEO CONFERENCI NG/ HYBRI D MODE
ON SATURDAY THE 31ST DAY OF JULY 2021 AT 10: 00 A M

COURT NO VC 11

THE ADVOCATES/ PARTY | N PERSON ARE REQUESTED

1. TO I NSTALL M CROSCFT TEAMS VC APPLI CATI ON I N THEI R DESKTOP/ LAPTOP /
MOBI LE PHONE AND TO JO N THE COURT VC SESSI ON CLI CK HERE

2. TO MENTION THE | TEM NO AND NAME WHI LE LOG N TO THE COURT.

3. TO MAI NTAI N PROPER DRESS CODE.
4. TO MJUTE THEIR M C WHI LE OTHER COUNSEL 1S I N ARGUVENT, TO PREVENT UNWANTED NO SE

DI STURBANCE DURI NG THE VI DEO CONFERENCI NG AND UNMUTE THE M C ONLY AT THE TI ME OF

THEI R ARGUMENT.

5. LAWERS TO KEEP THEI R VI DECS ON BUT M C OFF.

6. COURT LINK ALSO AVAI LABLE I'N
https://ww. mhc.tn. gov.in/vclink

|- PAD /

1

1/ 24

WP/ 13508/ 2004
(Labour)

AND
WPMP 7251/ 2005

V\P/ 8621/ 2015
(La bours

AND
WP 20331/ 2015
(Labour)

WP/ 42554/ 2016
(Labour)

AND
WP 23854/ 2018
AND
WWP 36491/ 2016

AND
WWP 36492/ 2016

WP/ 15136/ 2021
(Labour)

AND
WP 16040/ 2021

AND
WP 15139/ 2021
(Labour)

FOR ORDERS

M_DASARATHAN

THE MANAGEMENT AND ANOTHER.

M. DASARATHAN,

VS
THE MANAGEMENT, AND ANOTHER

V. JEEVAG Rl DHARAN

FOR REPORTI NG SETTLEMENT

MP. 1/ 2015- FOR STAY
WABCO | NDI A LTD

VS
THE PRESI DI NG OFFI CER AND
ANOTHER.

HARI SH KUVAR
THE PRESI DI NG OFFI CER AND
ANOTHER

M S. T. S. GOPALAN AND CO.

IB/}S LABO\J/I? COURT
S. BASKAR_AND
A MEENA FOR R2

M S. R RAJARAM
S. BASKER & A. MEENA

M S. T. S. GOPALAN&CO FOR R2

FOR REPORTI NG COVPLI ANCE

THE MANAGEMENT OF
VS

THE SPECI AL DEPUTY AND ANOTHER.

For Direction
S. VI SVANATHAN,

VS
THE MANAGEMENT OF AND ANOTHER.

To D| sRlAnse W t h

VS
THE SPECI AL DEPUTY AND ANOTHER.

For | njunction
THE MANAGENMENT

VS
THE SPECI AL DEPUTY AND ANOTHER.

M S. A. SUNDARAVADANAN ( 98417 99445 )

. OR _R2
ADDL GOVT PLEADER FOR R1

M S. A. SUNDARAVADANAN

ADJOURNED ADM SSI ON

;I'/gE GENERAL MANACER,
A. ELAMURUGAN AND ANOTHER.

Interiminjunction
\T/gE GENERAL MANAGER,
S. DURAI KANNU AND ANOTHER.

;I'/gE GENERAL MANAGER,
S. DURAI KANNU AND ANOTHER

M S, D. VENKATACHALAM
L. RAMANATHAN

L. RAVANAT
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2/ 24

AND
WWP 16038/ 2021

WP/ 18886/ 2003
(Labour)

AND
WP 7663/ 2020

WP/ 37613/ 2003
(Labour)

32

D
10948/ 2003
Labour)

—~

\(/\P 2)2/ 2006

AND
W 25823$2006
(Serv

WP/ 4411( 2004
(Labour)

AND
WP 23528/ 2009
(Labour)

/ 5935( 2004
Labour

AND
WPMP 173/ 2014

WP/ 9 03352004
(Labour

Interiminjunction
;I'/HE GENERAL MANAGER,

S
A, ELAMURUGAN AND ANOTHER.

M S._ D. VENKATACHALAM
RAMANATHAN

;I'/SN. STATE TRANSPORT CORPN.
THE PRESI DI NG OFFI CER AND
ANOTHER.

Tm:\)/l NADU STATE TRANSPORT
CCRPCRATI ON

VS
THE PRESI DI NG OFFI CER AND 5
OTHERS.

\I§.SN. PALANI SAMY
1. THE PRESI DI NG OFFI CER, AND
ANOTHER.

THE GENERAL MANAGER
THE PRESI DI NG OFFI CER AND
ANOTHER.

K. N. PALANI SAMY
VS

THE PRESI DI NG OFFI CER, AND
ANOTHER

K. N. PALANI SAMY
VS

GOVERNVENT OF TAM LNADU AND 2
OTHERS.

T. N

DIVN. -11) LTD. El

M S. A SUNDARAVATHANAM

R1- LABOUR COURT

R2- DI SD.__VI ORDER DT. 03/ 03/ 2020

DE_COURT
RR3 & 6 DECEASED STEPS DUE TO BRI
RECORDS AS DECEASED
| RS APP. NOT READY
DYII_—ED\K) | CE PERM TTED REG RR3, 6 PROCF NO

R-4 TML. REENA NO. 462, STONY BRI DGE, METTUR

ROAD, E
R- 5 THI RU JAGADEESH NO. 462, STONY BRI DGE,
VETTUR ROAD, ERODE.

M S. T. CHANDRASEKARAN

CQJRT
M S K ANGO
SHANI\/UGASUNDARAM LEARNED COUNSEL
FO? COOPERATI VE SCOCI TY.

MR. P. NARAYANAMOORTHY

R1- COURT
MS. V. AJOY KHOSE FOR R2

M S. V. AJOY KHOSE

M S. K. ELANGOO
NETHAJI FOR R2
- LABOUR COURT

M S. V. AJOY KHOSE

ACP(WY _FOR RI

P NETHAJI R3
THE COMM SSI ONER _FOR

DEVEL OPNE ARAM

CHENNA| - 51

M S. SPL, GP(CO- OP) FOR R1, R2 MEMO DT
2411. 2020

MP. 1/ 2009 For Stay MP.1/2010 To Extend

THE MANAGEMENT, MCGR TRANSPORT
THI RU LAKSHM PATHY AND ANOTHER.

THE GENERAL MANAGER
THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/EE MANAGEMENT OF SAB WABCO
THE PRESI DI NG OFFI CER, AND
ANOTHER.

Ei x an early date
;I'/H NAGEMENT OF SAB WABCO

THE PRESI DI NG OFFI CER, AND
ANOTHER.

TE|E PRESI DENT, FAIR

THE GENERAL MANAGER, M S. FI NE
AND ANOTHE

SVNJ (31/07/2021) -

THE MANAGEMENT, MGR TRANSPORT CORPORATI ON,
KANCHEEPURAM

VR. SATHI SH

R2- LABOUR COURT
M S S. RAVI
P. R AJAYKUMAR FOR R1

MR. SATHI SH
R1- COURT
S S.RAVI
. R AJAYKUVAR FOR R2

LABOJR COURT

-. LABOUR_COURT
S. R_K. Rl SHNASWAMY
V. AJOY KHOSE FOR R2

S, YARAVAN
V, V. BALASUBRAI\/ANI AN FOR RR1
R2- LABOUR COURT PONDI CHERRY
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10 / 12556/ 2004
Labour)

11 WP/ 16635/ 2004
(Labour)

AND
WP 16665/ 2004
(Labour)

12 Y\E{a%gg?‘r}/ 2004

13 WP/ 18192/ 2004
(Labour)

14 Wp/ 22281/ 2004
(Labour)

AND
WPMVP 26980/ 2004

15 WP/ 23005/ 2004
(Labour)

16 WP/ 23642/ 2004
(Labour)

17 WP/ 25692/ 2004
(Labour)

18 / 25708/ 2004
Y\Ea%our)

19 Wp/ 27851/ 2004
(Labour)

AND
\(/\P 2§ 2004

3/ 24

\S/.SELANCD\/AN
THE PRESI DI NG OFFI CER AND
ANOTHER.

\T/§|E MANAGEMENT OF ABT PARCEL
THE PRESI DI NG OFFI CER AND
ANOTHER.

THE MANAGEMENT OF ABT PARCEL
THE PRESI DI NG OFFI CER AND
ANOTHER.

M_RAJAPPAN
THE PRESI DI NG OFFI CER AND
ANOTHER.

\I\;AHENDRAN
TAM L _NADU STATE TRANSPCORT AND
ANOTHER.

;I'/§|E TAM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND 15
OTHERS.

THE TAM LNADU STATE TRANSPORT
THE PRESI DI NG OFFI CER AND 15
OTHERS.

;I'/éM LNADU STATE TRANSPORT
THE PRESI DI NG OFFI CER AND
ANOTHER.
TAM LNADU STATE TRANSPORT
THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/éM LNADU STATE TRANSPORT
THE PRESI DI NG OFFI CER AND
ANOTHER.

\'I;éM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER.

\N/SSENTHI L
THE PRESI DI NG OFFI CER AND
ANOTHER.

MANAGEMENT OF | NDI AN | NSTI TUTE

M S. K. ELANGO
CHAMKI * RAJ
VI NOTH KUVAR

RT
R-2 THE MANAGEMENT OF STATE TRANSPORT
CORPN. IL_J-IF\—’P 5DI VI SI ON- 2,  BHARATHI PURAM

M S. S. RAJENI RAMADASS FOR R2
S. T. S. GOPALAN

R 2 THE NAGEMENT T T. C (SALEM
DI V-2) LTD SALEM MAILN ROAD BHARATHI
PURA RVAPURI DI ST.

MR D. RAGHU FOR R2

MR C. S. K SATH SH FOR Rl
R-2 LABOUR COURT

THE_TAM LNADU STATE TRANSPORT CORPORATI ON,
KUI\/BAKO\IAM DIV, LTD., REP. BY GENERAL
NAGER KUVMBAKONAM

D VENKATACHALAM FOR PETI TI ONER

MR C. V. RAMACHANDRAMOORTHY FOR RR1 & 2

MJTHUKRI SHNAN_THI RUI\/ANGANAVEEDI

PEERACHERRY POST THI RANGANPADI

VBAKONAM

R- 13 KRI SHNAMOORTHY 28, KARUDALI YA STREET

KUVBAKONAM

R— 14 PRAKASAM AMMAN STREET OOTTUKOTTAI
CHY DL STRL CT

RR5 . 10 & 11 - || BATTA WTH

PETI TI ON AND CORRECT ADDRESS

RR3, 4,9, 12 & 15 STEPS DUE TO BRI NG ON

RECORD OF THE DECEASED LR'S

NO APP. "NOT READY.

~

V.
HARATHI MOHAN FOR R2
QJCOJ

M S. K. V. SHANMGANATHA
V. VAl JAYANATHAVALA FO? R2
R1 LABOUR COURT

TAM LNADU _STATE TRANSPORT
CORPORAT| ON SAL(EJ@QﬁTDSALEM REP BY I TS
MANAG NG DI RECT

V. VA JAYANTHl MALA FOR RR2 R1 COURT
R1- LAB GJR RT

M K. V., SHANVMUGANATHAN
V. VAl JAYANTH MALA FOR R2

M S. V. VI JAY SHANKAR
w BALANURALI KRI' SHNAN

FOR R1
T. SESHADRI
R DASARATHAN FOR R2

w@%

M S. B. T. SESHADRI
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20

21

22

23

24

25

26

27

4/ 24

V\P/ 28791/ 2004
(Labour)

AND
WPMP 34981/ 2004

WP/ 29066/ 2004
(Labour)

AND
WP 30933/ 2004
(Labour)

AND
WPMP 37487/ 2004

WP/ 29464/ 2004
(Labour)

AND
\(/\P 9?/ 2003

WP/ 29581/ 2004
(Labour)

WP/ 29719/ 2004
(Labour)

AND
WPMP 36099/ 2004

/ 32116/ 2004
Labour)

WP/ 32908/ 2004
(Labour)

AND
W/MP 254/ 2005

WP/ 33338/ 2004
(Labour)

AND
WPMP 40289/ 2004

VS
N. SENTHI L, AND ANOTHER.

I/EE MANAG NG DI RECTOR,
C. VI NAGAYAMOORTHY AND ANOTHER

THE MANAG NG DI RECTOR,
C. VI NAGAYAMOORTHY AND ANOTHER.

\B}éSKARAN

THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/éM LNADU STATE TRANSPORT

R BASKARAN, DRI VER AND ANOTHER.

;I'/éM LNADU STATE TRANSPORT
R. BASKARAN, DRI VER AND ANOTHER.

{/gIAYATHULLAH
THE PRESI DI NG OFFI CER, AND
ANOTHER.

TAM LNADU STATE TRANSPORT
CORPORATI ON AND 3 OTHERS.

VS
THE _PRESI DI NG OFFI CER AND
ANOTHER.

Q'/EE MANAGEMENT, TAM LNADU
THE LABOUR COURT AND ANOTHER

TAM LNADU STATE TRANSPORT
PRESI DI NG OFFI CER AND ANOTHER.

;I'/éM LNADU STATE TRANSPORT
PRESI DI NG OFFI CER AND ANOTHER
;I'/EE MANAGEMENT OF NPKRR

THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/éM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER.

\T/HE MANAGEMENT COF TAM LNADU

I\/UTHUSAW S/ O RAMASAMY AND
ANOTHE

THE MANAGEMENT OF TAM LNADU

SVNJ (31/07/2021) -

R. DASARATHA RAO

M S. V. VI JAY SHANKAR
N. BALAMURAL| KR SHNAN
HAS! FOR R1

KAR
- RT
M S. D. RAGHU
MR V. MANLSEKARAN FOR R1
- LABOUR COURT

MR V. AJOY KHOSE FOR R1
R2- LABOUR COURT

MR R. ARUNMOXZHI
MR V. AJOY KHOSE FOR R1
R2 COURT

M S. V. AJOY KHOSE

M S. D. RAGHU FOR R2
R1 COURT
MRTKRI SHNA SAMY FOR RR2 TO 4 (WPS)

RAM

RI
ASKARI JOHN 4/ 392B RAJEEV
KATTAPURAM KRLSHNAG RI. R-4
BAS_4/ 392B, RAJEEV
KATTAPUF\’AI\/‘E KRISHNAG RI. R-5

4/ 392

ENKATTAPURA KRI SHNAGI RI . ERS TO 5
TUTED AS LRS OF DE

LAH ~AS PER O?DER

BY VMWJ I N WWP. 22557/ 19 I N

3

BEAS 4/ 392B. RAJEEV
APURAM _KRI SHNAG RI .

RAJEEV

HNAG RI .

ZWZ

R
25
=0
=
cH
.

Ry
)

EFB TO 5

—]
=
m
)
>0
A
9

DER
N WWP. 22557/19 IN

N_L
=
O
T
=<
<
g

DI. 14. 08, 20
WP. 25093/ 2003)

M S A. SUNDARAVADANAM

M S. K. V. SHANMUGANATHAN
V. VA JAYANTH MALA FOR R2
R1- COURT

MR C. S. K SATH SH

-. TRI BUNAL
S. P.V. SUDHAKAR FOR R2

<

S K. RAJASEKARAN
. SHANMUGASEL VAM

R-1 R MJTHUSAMY. S/ O RAVASAMY MOOLAKAI
\F\/’ELl(_ﬁ.:J)U PERUNDURAIT TALUK ERCDE DI STRI CT

M S. RAJNI SH PATHI YI L
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28

29

30

31

32

33

34

35

36

5/ 24

WP/ 35791/ 2004
(Labour)

WP/ 35792/ 2004

(Labour)

Y\P/ 36934/ 2004
Labour)

WP/ 37368/ 2004
(Labour)

AND
WP 37370/ 2004
(Labour)

WP/ 38301/ 2004
(Labour)

AND
WPMVP 45830/ 2004

WP/ 39583/ 2004
(Labour)

AND
WPMP 47202/ 2004

WP/ 39642/ 2004
Labour)

WP/ 39706/ 2004
(Labour)

AND
WPMP 13677/ 2006

WP/ 66795 2005
(Labour

VS
R MUTHUSAMY, S/ O. RAVASAMY AND
ANOTHER.

\S/SI\/D-IANRAJ

THE PRESI DI NG OFFI CER, LABOUR
AND ANOTHER

V. ARUNACHALAM

THE PRESI DI NG OFFI CER AND 2
OTHERS.

THE PERI A KARAMALAI TEA &
THE PRESI DI NG OFFI CER AND
ANOTHER.

THE MANAGEMENT
VS

THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/gE MANAGEMENT
THE PRESI DI NG OFFI CER AND
ANOTHER.

\T}HE MANAGEMENT OF DUNLOCP | NDI A
THE PRESI DI NG OFFI CER AND
ANOTHER.

THE MANAGEMENT OF DUNLOP | NDI A
THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/éM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER

;I'/éM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER.

;I'/éM LNADU STATE TRANSPORT
THE PRESI DI NG OFFI CER AND
ANOTHER.

N. KALAI AZHAGAN
THE PRESI DI NG OFFI CE AND 2
OTHERS.

Fix an early date

\N/SKALAI AZHAGAN

THE PRESI DI NG OFFI CE AND 2
OTHERS.

;I'/EE MANAGEMENT CF TAM LNADU
P. SCUNDARAJ AND ANOTHER

SVNJ (31/07/2021) -

OM PRAKASH
PALANI SAMY

| BATTA W TH PETI TI ON DUE
REG R1 I N MP

MR S. BASKARAN

R
HE LABOUR
\T1 VE SPI NNI NG
THI RUPATHI
RATH  MOHAN

RT
GHU COUNSEL FOR TRANSPORT CORPORATI ON

2z g
23 £ 2.

< T

.S, GOPALAN
NDRAN
H C

<7 g

<
P
3

. G KUNAD _JHABAKA &
. RAMESH FOR R2

"
()]

SKI' NG & PARTRI DGE

TAM LNADU_STATE TRANSPORT CORPORATI ON
(SALEM LTD., SALEM REP. BY M D.

:JKUMARAN

S R %ll_JTHAI AN FOR R3
2

E_NMANAGEMENT, T. N. STATE TRANSPORT
. REP. BY TS MANAG NG

ORT.N S T. CVILLUPURAM DI VI SON.
. S. K. SATH SH FOR R2

g§

Py

myu
Z.

2

g

S, R RENGARANVANUJ AM
HI NU

M S, V. AJOY KHOSE FOR R1
R2- COURT

ADDI TI ONAL LI ST - 111



37

38

39

40

41

6/ 24

AND
W/MP 186/ 2007

AND
WPMP 7336/ 2005

MP/ 954;2005
(Lab

AND
W/MP 1695/ 2005

AND
WPMWP 27453/ 2005

/9098S2005
Labour

(eLeEzp) 08

AND
WPMP 11830/ 2005

AND
WP 10871/ 2005
(Labour)

AND
WPMP 11831/ 2005

WP/ 14219/ 2005
(Labour)

AND

WPMP 15572/ 2005

AND
WPMP 61/2013

AND
WPMP 62/ 2013

WP/ 14220/ 2005
(Labour)

AND
WPMP 64/ 2013

AND
WPMP 15573/ 2005

AND
WPMP 63/ 2013

To vacate stay
P. SOUNDARAJ

VS
THE _MANAGEMENT OF TAM LNADU AND
ANOTHER.

For Sta

;I'/g I\/A GEMENT OF TAM LNADU

P. SCUNDARAJ AND ANOTHER

;I'/EE MANAGEMENT COF TAM LNADU
MR K. KARUNANI DHI AND ANOTHER.

To vacate stay
K. KARUNANI DHI

THE MANAGEMENT OF TAM LNADU AND
ANOTHER.

For Direction
K.SKARUNANI DHI

THE _MANAGEMENT OF TAM LNADU AND
ANOTHER.

;I'/EE MANAG NG DI RECTOR

K. EASWARAMOORTHY AND ANOTHER.

K. ASEERVATHAM
THE MANAGEMENT AND ANOTHER.

\R;SCI-|ANDRAND-|AN
THE MANAGEMENT AND ANOTHER.

R. GANESAN

VS
THE MANAGEMENT AND ANOTHER.

For_Sta
R.SGANES N

V.
THE MANAGEMENT AND ANOTHER.

\I\;léNAGEI\/ENT OF T.U C S.LTD.,

THE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER.

For Sta
\I\;ANAGE NT OF T.U.C. S.LTD.,

S
THE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER

For_Direction
E S

THE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER.

For_Direction

E. SE :

THE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER.

\I\;léNAGEI\/ENT CF T.U C. S LTD.,

THE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER.

Direction
B L ANGOOVAN,
S

r
E
HE SPECI AL DEPUTY COWM SSI ONE
AND ANOTHER

F

E.

T

For Sta

\I\;léNAGE NT OF T.U.C. S. LTD.,
¥

Fo

E

HE SPECI AL DEPUTY COVM SSI ONE
AND ANOTHER.

r Direction
. ELANGOOVAN,

VS
THE SPECI AL DEPUTY COWVM SSI ONE

SVNJ (31/07/2021) -

M S. V. AJOY KHOSE

M S. M_ RAVI BHARATHI
E. MJRUGANANDAM
P. DAMODARAN

M S RAIJNI SH PATHI YI L
OM PRAKASH
PALANI SAMY

M. S. V. AJOY KHOSE
R2 COURT

¥HE MANAGENVENT OF TAM |.NADU STATE

RANSPORT CORPCORATI ON gCO VMBATORE) LTD.,

ERCDE REG ON. ,

ERODE- 638 001

MR V. AJOY KHOSE FOR R1
R2- COURT

M S. V. AJOY KHOSE

Z(/)

MS.V.AJOY KHCSE FOR R1
COURT

THE MANAGEMVENT TAM LNADU STATE TRANSPORT,

COéPO?ATI ON, BHARATHI PURAM DHARMAPURI

MR D. RAGHU FOR R1
-LABOUR COURT I N ALL W' S

AGD(\A\)] FOR RL

S. P. ANBARASAN
. KARTHI KESAN

. P. ANBARASAN
RTHI KESAN

;(ﬁ

. ANBARASAN
H KESAN

;(/)
E'U

ADDI TI ONAL LI ST -



42

43

44

45

46

47

48

49

50

51

52

7124

WP/ 14505/ 2005
(Labour)

WP/ 17359/ 2005
(Labour)
WP/ 23466/ 2005
(Labour)
WP/ 24801/ 2005

(Labour)

WP/ 26314/ 2005
(Labour)

WP/ 26476/ 2005
(Labour)

AND
WP 26477/ 2005
(Labour)

WP/ 27689/ 2005
(Labour)

AND
WPMP 103/ 2015

AND
WPMP 30103/ 2005

\(/\P 308?/ 2005

V\P 36737/ 2005
(Labour)

/ 36780/ 2005
Labour)

Y\P/ 36815/ 2005
Labour)

AND
WP 36816/ 2005

AND ANOTHER.
E._ MANI,

VS
THE _MANAG NG DI RECTOR, AND
ANOTHER.

T/E'E MANAGEMENT OF METROPCLI TAN
THE PRESI DI NG OFFI CER, AND
ANOTHER.

D. BADUSHA,
THE PRESI DI NG OFFI CER, AND
ANOTHER.

\F\/’.S SEKAR,
THE MANAGEMENT OF AND ANOTHER.

AM LNADU STATE TRANSPORT
\(}gQPO:\’ATI ON LTD., VI LLUPURAM

PRES| DI
ANOTHER.

M_KANNAN
Vv

THE TELECOM DI STRI CT ENG NEER
AND ANOTHER

S, DHARVARAJ
VS

THE TELECOM DI STRI CT ENG NEER
AND 3 OTHERS.

THE MANAGEMENT
VS

THE PRESI DI NG OFFI CER AND
ANOTHER.

Wt hdr aw
\]/ .SI\/ARI ASELVAM
THE MANAGEMENT, AND ANOTHER

For Sta
HE MANAGEMENT

=
VS
THE PRESI DI NG OFFI CER AND
ANOTHE

P. AYOTH AND 5 OTHERS.
VS

THE _MANAGEMENT OF TAM L NADU AND

ANOTHER.

\I\;YSS. JAMEEL LEATHERS & UPPERS,
THE PRESI DI NG OFFI CER, AND 2
OTHERS.

\F\/’.SI\/UNUSAI\/N
THE MANAGEMENT AND ANOTHER.

\'I;AM LNADU STATE TRANSPORT

THE JO NT _COVM SSI ONER CF LAB
AND ANOTHER.

SVNJ (31/07/2021) -

NG OFFI CER, CUDDALORE AND R

M S V. AJAY KHOSE

M S. P. KANNAN KUVAR
S. ANBAZHAGAN FOR R1

R-1 THE MANAG NG DI RECT OR_ _TAM LNADU_STATE

TRANSPORT CORPORAT| &BBE-DIVI) LTD,
37, NETTUPALAYAM ROAD VBATORE' 641 043.
R2: LABOUR COURT

THE I\/ANAGENENT OF METROPCLI TAN TRANSPORT
CORPORATI ON LTD. , REP. BY | TS MANAG NG
DIRECTOR, PALLAVAN HOUSE, CHENNAI -2.

__________________
MS. S. RAVI

. AJAYKUMAR FOR R2
P. GANESAN

H LAN

ABOUR COURT
MR™P. PARAMASI VA DOSS FOR R2

MS. S.d R JA

MST S. GOPALAN & CO FOR R1
- LABOUR COURT

TAM L NADU STATE TRANSPORT CORPORATI ON
LTD VI LLUPURAM CORPN. LLUPURAM _LTD. ,
/1 37 ALAVEDU, VI LLUPU M - 605 602,

BY | TS MANAG NG DI RECTOR.

R1 COURT
MR. T. DHANYAKUVAR FOR R2
M.S P V. E G RI DHAR
SRUJAN

R ¢

M S. K. V. SHANMUGANATHAN
V. VAl JAYANTHI VALA

R M D. NASRUL | AH

L. VEKNANDAN AND

M LAKSHM FOR Rl
R2- RT
M
A

=

< g
<=
=
<§r<n°
IA
=<

&
=
Z|
>
Z
lw)

%Eﬁ

2 Z&
o

MR C. KANAGARAJ FOR R1
R2- COURT

MS V. JEEVAGI RI DHARAN

. S. KOTHANDA

E. SRI NI VASAN

A, SENTH LKUMAR FOR R2
- COURT

T

MR D, RAGHU FOR R1
R2- COURT

M S KALA RAMESH

R-1 THE JO NT COVI\/I SSI ONER OF LAB
waO\lCI LI ATI C]\lf M S. CC]VPCIJND TEYNAMPET,
DHANYAK NAR
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(Labour)

AND
WPMP 1071/ 2006

WPMP 39429/ 2005
D

MP 39430/ 2005
WPMP 39431/ 2005

W/MP 376/ 2006

AND
W/MP 93/ 2006

53 W/ 20475 2006
(Labour

AND
WWP 5464/ 2020

AND
WPMP 2332/ 2006

54 Y/ 7914( 2006
(Labour)

55 WP/ 10062/ 2006
(Labour)

D
10063/ 2006
Labour)

T2

56 WP/ 10533/ 2006
(Labour)

AND
WP 11414/ 2019

AND
WPMP 11903/ 2006

8/ 24

;I'/AM LNADU STATE TRANSPORT

S
THE JO NT _COVM SSI ONER OF
AND ANOTHER

Directi
\F\/’SKESAVANARAYANAN

TAM LNADU STATE TRANSPORT
ANOTHER.

For | njunction
;I'/éM LNADU STATE TRANSPORT

THE JO NT _COVM SSI ONER OF
AND ANOTHER

For | njunction
\T/AM LNADU STATE TRANSPORT

S
THE JO NT _COVM SSI ONER OF
AND ANOTHER

For I nj unction
TAM LNADU STATE TRANSPORT

VS
THE JO NT _COVM SSI ONER OF
AND ANOTHER.

Vacate interiminjunction
S, SEBASTI AN

VS
TAM LNADU STATE TRANSPORT
ANOTHER.

To vacate stax
R, KESAVANARAJANAN

VS
TAM LNADU STATE TRANSPORT
ANOTHER.

VALLALAR GRAMA BANK

LAB

AND

LAB

LAB

LAB

AND

AND

S
THE PRESI DI NG OFFI CER, AND
ANOTHER.

TO CONDONE_THE DELAY
VALLALAR GRAVA BANK

VS
THE PRESI DI NG OFFI CER, AND

ANOTHER.

For Sta
VéLLALA GRAVA BANK

THE PRESI DI NG OFFI CER, AND

ANOTHER

T. SUBRAMANI YAN

THE _GOVERNMENT CF | NDI A AND
ANOTHER.

THE MANAGEMENT OF ANDREW

THE PRESI DI NG OFFI CER AND
ANOTHER.

THE MANAGEMENT OF ANDREW

VS
THE PRESI DI NG OFFI CER AND
ANOTHER.

TAM LNADU STATE TRANSPCRT

VS
THE PRESI DNG OFFI CER, LABCOUR AND
ANOTHER.

To _vacate stay
\R}SPERI YASAMY

TAM L _NADU STATE TRANSPORT AND

ANOTHER

For Sta
\'I;éM LNADU STATE TRANSPORT

THE PRESI DNG OFFI CER, LABCOUR AND
ANOTHER.

M S KALA RAMESH

R-1 THE JO NI COVM SSI ONER OF L
D. M S. COVPOUND, TEYNAI\/PET

R/&O\ICI LI ATI
V. AJOY K

E FOR R2
I N _WP. 36816/ 2005
M'S V. AJOY KHOSE

M S KALA RAMESH

M S KALA RAMESH

I N_WP. 36816/ 05
M 'S V. AJOY KHOSE

M S KALA RAMESH

MS Al YAR AND DOLI A
V. KALYANARANVAN

Rl TRI BUNAL
R2_DI SD. VI DE COURT ORD.
DATED 24.6.11 BY MIJ

M S. Al YAR AND DOLI A

| YAR AND DOLI A
ANARAVAN

(0]
5

M S. L. SWAM NATHAN
I'LAN_KUMAR FOR R2
Rl COURT

M S. L. SWAM NATHAN
I I LANKUMAR
P. SOUNDARARAJAN

SVNJ (31/07/2021) - ADDI TIONAL LI ST -

FOR R?
EELAKANTAN FOR R1 ( MEMD)

N
RANGA BHARATHI, CGC FOR R1



57

9/ 24

Y\P/ 0781/ 2006
Labour

AND

WPMP 12218/ 2006
AND

WPMVP 12220/ 2006
AND

WPMP 12221/ 2006
AND

W/MP 112/ 2009

078)2/ 2006

AND
%0784/ 2006
Y\’L)a our)

AND
W/MP 108/ 2009

AND

WPMP 12224/ 2006
AND

W/MP 109/ 2009
AND

W/MP 110/ 2009

AND
W/MP 111/ 2009

AND
WP 10785/ 2006
(Labour)

AND
WPMP 12216/ 2006

THE MANAGEMENT,

VS
P. BALAKRI SHNAN, S/ O. P. PERUVAL
AND ANOTHER.

\T/EE MANAGEMENT,

ANNAMALAI, S/ O KUTTAI YAN, AND
ANOTHER.

For Sta

TgiE MANAGEVENT,

V. BHASKARAN S/ O. VEDAMUTHU AND
ANOTHE!

To D| sRlAnse Wt h

VS
K. CH NNAKANNU, AND ANOTHER

To vacate stay
SARAVANAN

VS
THE LABCUR COURT, AND ANOTHER.

;I'/HE MANAGEMENT,
ANNAMVALAI, S/ O KUTTAI YAN, AND
ANOTHER.

THE MANAGEMENT,

V. BHASKARAN, S/ O VEDAMJUTHU AND
ANOTHER.

;I'/EE MANAGEMENT,
K. CH NNAKANNU, AND ANOTHER.

To vacate '\%
\F;S BALAKRI SH N, S/ O. P. PERUVAL

THE LABCUR COURT, AND ANOTHER.

For Sta
\T/HE MANAGEMENT,

S
SARAVANAN, S/ O MOHAN AND
ANOTHER.

To vacate stay
ANNANALAI

VS
THE LABOUR COURT, AND ANOTHER.

To _vacate stay
V. BHASKARAN

VS
THE LABCUR COURT, AND ANOTHER.

To vacate sta
K.SCHI NNAKANN

V.
THE LABCUR COURT, AND ANOTHER.

TgE MANAGEMENT,
SARAVANAN, S/ O MOHAN AND
ANOTHER.

For Sta
THE MANAGEMENT,

SVNJ (31/07/2021) - ADDI TIONAL LI ST -
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K. V. SHANMUGANATHAN
Al JAYANTHI MALA

T<Z
9
2 g <n
4

SRl RAM
ENDRAN
SH VENKATACHAL APATHY

IS
g(/)

m

SHANMUGANAT HA
. VA JAYANTHI MALA F(J? R1

<<
(0]
~
<

n

M_SRI RAM
ENDRAN

H VENKATACHALAPATHY
S. K. V. SHANMUGANATHA|

. VAl JAYANTHI MALA FO? R1

<g!Zog
ﬁ%

K. V. SHANMUGANATHAN

MS K V.S
V. VAl JAYANTH MALA
L. KANAND,

M S. K. V. SHANMUGANATHAN
V. VAI JAYANTH MALA FOR R1



58

59

60

61

62

63

64

65

66

67

68

WP/ 13497/ 2006
(Labour)

WP/ 24173/ 2006
(Labour)

WP/ 24204/ 2006
(Labour)

/ 33379/ 2006
Y\’Laabour)

WP/ 34726/ 2006
(Labour)

AND
WP 34727/ 2006
(Labour)

WP/ 41011/ 2006
(Labour)

WP/ 43947/ 2006
(Labour)

WP/ 42005 2008
(Labour

WP/ 16333/ 2008
(Labour)

V\P/ 16765/ 2008
(Labour)

10/ 24

VS
P. BALAKRI SHNAN, S/ O P. PERUVAL
AND ANOTHER.

M.S. RAJAM SECURI TY BUREAU
THE DEPUTY COWM SSI ONER AND
ANOTHER.

MP. 1/2006 - for stay
THE MANAGEMENT OF TAM L NADU

S
THE _PRESI DI NG OFFI CER, AND
ANOTHER.

I N

- K V.

NI MUM WAGES) ,

A. M KRl SHNAVURTHY
SUNDRAVADI VEL

PUTY COWMM SSI ONER OF LABOUR
CHENNAI .

FOR R2

M S. D. VENKATACHALAM

M S. G PURUSHOTHANAN

K. THANGAPANDI
R1 COURT

FOR R2

MP. 1/ 2006_FOR STAY AND MP. 1/ 2007_FOR DI RECTI ON

;I'/gE TAM LNADU STATE TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER.

MP 1/ 2006 FOR STAY.
\I\;ETR(PO_I TAN TRANSPORT

THE PRESI DI NG OFFI CER AND
ANOTHER.

MP. 1/ 2006 To Di spense Wth
J. PULENDRAN - 27 YRS,

S
THE PRESI DI NG OFFI CER, AND
ANOTHER.

\F\/’S MJUTHUKUMAR - 28 YRS
THE PRESI DI NG OFFI CER, AND
ANOTHER.

MP. 1/ 2010 TO FI X AN EARLY DATE
;I'/HE MANAGER OF

S
THLRU D. RAVI CHANDRA AND
ANOTHER

\I\;YSS. HATSUN AGRO PRODUCTS LTD.
THE DEPUTY COWVM SSI ONER OF AND
ANOTHER.

;I'/EE MANAGEMENT

M CHANDRABABU AND ANOTHER.
T. JAGADEESAN [ DI ED] AND 3

OTHERS.

VS
THE NMANAGQ NG DI RECTOR AND 2
OTHERS.

COURT
M S PAPPI AH DHARMARAJAN
OquzKARANARAYANA PANDI AN

S.

r<g FAVZ

<<n

>FR"’

M S. K.
A, JAYANTHI
R1 COURT.

NARCHONA|
FOR R2

10781 TO 10785/ 06
RAM

. K. V. SHANMUGANATHAN
Al JAYANTHI VALA
KANANTHAN

%NI SH PATHI YI L
LANI SAMY FOR R2

HA

8
2

J>
L.

<
FT'I

V. SHANMUGANATHAN

AYANTHI VALA
KANA

NTHAN

RONZ

N

L

>ﬂ

NI SH PATHI YI L

NI SAMY FOR R2
COURT

MS V. AJOY KHOSE FOR R1
LABOUR COURT

M S. JAYARAMAN AND ASSCCI ATES
R1_LABQUR_COURT
R-2_NAGAVEL

NO 72 PARUTHI KULAM VI LLAGE
KANCHEEPURAM TALUK

M S. RAJNI SH PATHI YI L

R2- LABOUR

MS. S

T. P. KATHI RRAVAN

M S,

RAJA
KUVARAN DT 09/ 127 2020

L.

D,

R1- THE I\/ANAG NG DI RECTOR TAM LNADU STATE

TRANSPORT COR
Dl Vk S|J ON_NO 1
- LABOUR

85

MP. 1/ 2008 FOR STAY & np. 1/2009 To vacate stay
M S. T. S. GOPALAN AND CO.

I/gE MANAGEMENT
THE PRESI DI NG OFFI CER AND
ANOTHER.

MP. 1/2010 FOR STAY

SVNJ (31/07/2021) -

COURT
S.GRIJA FOR Rl DT 07/01/2019

M S. A K. RAJESWARI ASSO.

MJUTHUKUVAR, K. RATHNA

ORATI ON LTD, VI ZHUPURAM
VI ZHUPURA
Sl \C/:,(A)GUI\/AR FOR RR1 & 2

M DT,

R-3 MRS SELVA KANNAMVAL MOTHER OF LATE
JOHN DE BRI TTO, 17/ KALAI GNAR 2ND
STREET NJUR P ADI

R1 LABUJR CDJ

VR _V. SELVA

M.S. D. JAYASI NGH, V. S. VANl MEKALAI FOR R4 TO
R6 DI 13/11/2019

R2- DECEASED

ADDI TI ONAL LI ST -



/ 4657/ 2010 THE MANAG NG DI RECTOR, THE MANAGI NG DI RECTOR, METROPQOLI TAN
our) VS TRANSPORT CORPORATI ON' LTD, PALLAVAN | LLAM
THI RU. N. NATARAJAN, AND ANOTHER.  CHENNAI - 2.

M S. M CH DAMBARAM , S. ANDAL & R. MEENA ,
A. Q CHOUDHURY
M S S.RAV|
P. R. AJAYKUMAR FOR R1
R2-" LABOUR COURT
69 WP/ 28105/ 2011 R._VASANTHAN, M S. N. SURESH
(Labour) Vs G BABY
THE TAM LNADU ELECTRICITY AND 3 —z---z-coocomaamnn
OTHERS. MS. T.S. GOPALAN & CO, FOR RR1L TO 3
AGP (W FOR R
MP. 1/ 2012 - FOR DI RECTI ON
70 WP/ 26122/ 2012 R, SAMPATH MS. V. B
(Labour) Vs T. L. THT RUVALAI SAMY
THE_PRESI DI NG OFFI CER AND K. S. YWV,
ANOTHER™ — LTl LT .....
R1- LABOUR
M 'S, MEENAKSH| SUNDARAM
NATHA
M SURESH AND
D. VEDA F
MP 1/2012 | NTERI M STAY
71 \(/\I'Li‘/a ggzg)& 2012 \T/gE MANAGEMVENT M S. D. VENKATACHALAM
THI RU D. ANANDHAN AND ANOTHER. M S. R KRl SHNASWAMY
V. AJOY KHOSE
M MUTHUPANDI AN FORR 1
72 WP/ 19529/ 2013 T, GOVI NDARAJ M S. LAW ﬁgUARE
(Labour) VS S. Sl VAKU
THE GENERAL MANAGER AND 2 G P. ARl VUCHUDAR
OTHERS. N. | NDUMATH & R ARUNA
THE GENERAL MANAGER TAM LNADU STATE
TRANSPORT CORPORATI ON,  KUVBAKKONAM
DI VI SI ON. . KUVBAKKONAM
5/! SD_I? \2//ElilK/A'£ACHALAM V. HEMALATHA FOR RR1 &
R3- LABOUR COURT
73 WP/ 2695/ 2014 M _RAMAL| NGAM M S. T. FENNWALTER ASSO
(Labour) VS R. JAI KUMAR
THE PRESI DI NG OFFI CER AND 2~ —commom-meaaoaoo
OTHERS. M S. M CH DAVBARAM
A g CHOUDHURY
R PAVI THRA FOR R2
R 1 LABOUR
R-3 THE STATE OF TAM LNADU REP. BY | TS
SECRETARY, TRANSPORT DEPARTMENT, FORT ST
GEORGE, CHENNAI -9
MP 1/2014 | NTERI M | NJUNCTI ON
74 WP/ 3154/ 2014 THE MANAGEMENT THE I\/ANAGEI\/ENT TAM LNADU STATE TRANSPORT
(Labour) VS CORPORATI ON,  MUVBAKKONAM DI VI'SI ON LTD. ,

THE JO NT COWM SSI ONER OF AND PERI YAM _LAGUPARAY, TRI CHY-1
ANOTHER. M'S. D. VENKATACHALA|
R-2 _S. THANGARAJ S/ O HANMUGAM_ DRI VER,
STAFF NO 13148, 187 B EAST STREET,
ARAVAKKURUCHI KARUR DI STRI CT
M S_R KRl SHNASWAMY
V. AJOY KHOSE
M I\/UTHUPANDI AN FOR R-2
R-1 THE JO NI COVM SSI ONER_OF L ABOUR

(GONG L1 ATI QN "(17°C) ™ DVS " COVPOUND,
ENNAI - 18
MP. 1/ 2014- FOR STAY
75 WP/ 4309( 2014 THE MANAGENENT, P1- THE MANAGEMENT, TAM L NADU STATE
Labour ) VS TRONSPERT CORPORATI (N ' KUVBAKONAM
THE_PRESI DI NG OFFI CER, AND 4 D VI S LM TED, KUMBAKONAM
OTHERS. M S. D. VENKATACHALAM
R1_CQURT
M

S. R_KRI SHNASWAMY FOR Rl TO 4
R5 DI SD VI DE COURT ORDE
DT 17.8.2015 BY PSNJ

MP. 1/ 2014- 1 NTERI M | NJUNCTI ON

76 WP/ 4749( 2014 THE GENERAL MANAGER, MR C_S. K. SATHI SH
Labour) VS FOR PETI TI ONER
THE SPECI AL DEPUTY AND ANOTHER. = ---------------.--

MS. R M MTHU KUVAR LEARNED
(FIO?NI R ADVOCATE TAKES NOTI CE
R-2 A KRl SHNAI\/URTHY S/ O HARI - GOVI NDAN,
3/ 283, NADUST KANDHARI PALAYA|
V. AKRAHARA POST " VI LLUPURAM: 605 115.

77 V\P/ 4845( 2014 THE MANAGEMENT M. S. R K. GANDHI

( Labour MR D. RAGHU LEARNED COUNSEL FOR PETI TI ONER

VS
THE PRESI DI NG OFFI CER AND 4 - -i--i-- - - -----
OTHERS.

OZI
%
=832 2
(@)
3

S
. ARUN
Vi
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78

79

80

81

82

83

84

85

Y\P/ 8047/ 2014
Labour)

WP/ 21697/ 2014
(Labour)

AND
WWP 6880/ 2018

;I'/§|E MANAGEMENT,
THE PRESI DI NG OFFI CER, AND
ANOTHER.

MP. 1/ 2014_ | NTERI M STAY
THE MANAGEMENT,

VS
K. RADHAKRI SHNAN, AND ANOTHER.

For Direction
K. RADHAKRI SHNAN,

VS
THE MANAGEMENT, AND ANOTHER

THE NMANAGEMENT, TAM LNADU STATE EXPRESS
TRANSPORT CORPORATI ON, . PALLAVAN SAL Al

CHENNAI- 2. REP.” BY I TS GENERAL MANAGER
K. KATH RESAN-

MS/ 2245/ 2007, N. MENAKA, M YUVARAJ DT

17/ 03/ 2020

K. RADHAKRI SHNAN, S/ O KESAVAN. CONDUCTOR,
CR. 030, ¢/ QO P. A, JOSEPH,_ 313/ 5, "ANNA SALAI ,
PERI YAR NAGAR SOUTH VRI DHACHALAM

M'S. R MJRALI RAN

S, VENKI DUSAMY FOR R1

R2- LABOUR COURT

M S. R. MURAL | DHARAN

S. VENKI_ DUSAMY

S. M MEERA MOHI DEEN

TO PERM T THE PETI TI ONER TO W THDRAW 50% AWARD AMOUNT I N WP 21697/ 2014

AND
WP 6878/ 2018

WP/ 7296§ 2015
(Labour

WP/ 8298( 2015
(Labours

WP/ 8978( 2015
(Labour)

WP/ 18585/ 2015
(Labour)

/ 22768/ 2016
Y\Ea our)

WP/ 26450/ 2016
(Labour)

AND
WP 22673/ 2016

12/ 24

For_ Direction
K.SRADHAKRI SHNAN,

V.
THE MANAGEMENT, AND ANOTHER

MP. 1/ 2015- FOR STAY
MANAGEMENT

VS
K. KUTTI APPAN AND ANOTHER.

\S/.SJ AYAPAL
THE PRESI DI NG OFFI CER AND
ANOTHER.

MP. 1/ 2015 FOR STAY
M.S. ZB- 75, ANANTHANDAVAPURAM

VS
THE DEPURT COWM SSI ONER OF AND
ANOTHER.

MP. 1/ 2015- FOR STAY
THE MANAGEMENT

VS
K. GOPALAN AND ANOTHER.

THE MANAGEMENT,

VS
THE SPECI AL DEPUTY AND ANOTHER.

THE MANAEMENT
G KRI SHNAMOORTHY AND 2 OTHERS.

To Di spense Wth
;I'/EE MANAGENMENT

S. R MURAL | DHARAN
S. VENKI DUSAMY
S. M MEERA MCHI DEEN
A_ANTONY AROKI ARAJ FOR R1
LABOUR COURT

<

S. P. ANBARASAN
. KARTHI KESAN
. K. V. SHANMUGANATHAN
Al JAYANTHI VALA
. NASRUI L AH

AKSHM __FOR_R2
K. KUTTI APPAN S/ O. KAVERI. _GOUNDAR,

>

<n

P OI<Z
<=Z
<O
2

@)
2
=
4
>
z
S

S

Rl LABOUR COURT
MR. D. RAGHU FOR R2

M S. L. P. SHANMUGASUNDARAM

R-1 THE DEPURT COWVM SSI ONER OF LABCUR,
TRI CH RAPPALLI

R2 TAPAL RETURNED

NO SUCH PERSON

PRI VATE NOTI CE PERM TTED

g}?%]zzog!LLED VIDE USR NO 23238 DT.

M S. D. VENKATACHALAM

M S. R KRl SHNASWAMY

V. AJAY KHOSE_AND

A RAHUL FOR R1

R-2 THE SPECI AL DEPUTY COWVM SSI ONER OF

LABOUR ( CONCI LI ATI ON), DMs COVPOUND,
CHENNAI .

M S. D. VENKATACHALAM
G RAVAR

AGP TAKES NOTI CE FOR R1
M'S. R KRI SHNASWAMY
\F/(]%J% KHOSE, M KARUNAKARAN

M S. A. SUNDARAVADANAM

M S. R KRl SHNAMOORTHY

V. AJAY KHOSE

M KARUNAKARAN FOR R1

R-2 THE JO NI _COVM SSI ONER
OF | ABOUR/ ( APPELLATE
AUTHORI TY_AS UNDER_PAYMENT
o= GRA¥%QEY ACT 1972)

R-3 THE ASSI STANT COVM SSI ONER
OF LABOUR/ ( CONTROLLI NG

M S. P. PARAVASI VA DOSS
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AND
WP 22671/ 2016
AND

WP 22674/ 2016

AND
WP 26452/ 2016
(Labour)

AND
WP 22670/ 2016

86 WP/ 26451/2016
(Labour)

AND
WWP 22672/ 2016

87 WP/ 26453/ 2016
(Labour)

88 / 6454/2016
Y\P our)

AND
WWP 22676/ 2016

AND
WWP 22677/ 2016

13/ 24

S. SELLADURAI AND 2 OTHERS.

VS

G KRI SHNAMOORTHY AND 2 OTHERS.

For Sta
THE MANAGEMENT

VS
S. SELLADURAI AND 2 OTHERS.

\T/gE MANAGEMENT
S. SELLADURAI AND 2 OTHERS.

To Di spense Wth
;I'/EE MANAEMENT

G KRl SHNAMOCORTHY AND 2 OTHERS.

THE MANAGEMENT
THI RU P. DURAI RAJ AND ANOTHER

For | n“&ncti on
;I'/EE MANAGEMENT
THI RU P. DURAI RAJ AND ANOTHER.

THE MANAGEMENT,
VS

THIL RU._A. VELI YANG RI, AND
ANOTHER.

THE MANAGENENT
K DURAI (48) AND 2 OTHERS.

To Di spense Wth
;I'/HE MANAGEMENT

S

K. DURAI (48) AND 2 OTHERS.
For Sti"\‘%

\T/gE MANAGENMENT

K. DURAI (48) AND 2 OTHERS.

FOR R1
THE JO NI._COVM_SSI ONER
LABOJR/ g\APPEL LATE
S UNDER PAYI\/ENT
GF\’AT(%IQTY ACT 1972)

3 THE ASS| STANT COVI\/I SSI ONER
LABOUR/  ( CONTROLLI NG
GRATUI TY ACT1972)

gngmz<z
&
3§

X QP

n
§

P. PARAVAS| VA DCSS
MODARAN

THE MANAGEI\/ENT TAM LNADU STATE TRANSPCRT

CORPORA O?EF LTD,
I\/ETTUPALAYAM( SALAI ATd?E—43 REP BY
| TS GENERAL NMANA

MR A SUNDARAVADHANAN

S. ANBAZHAGAN

TH RU_P. DURAI RAJ_CON NQ 010234,

) | DUCTOR ) 0
ﬁg_LACHI -3, L-127, POLI CE COLONY EHARATHI

. MANOGARAN _FOR R1
F ZQ'DHE SPECI AL DEPUTY COW SSI ONER_OF

cﬁEN LR (GONGI LLI ATION), "DVS COVPGOND,

NE"T. G R JA GOVT. ADVOCATE TAKES NOTI CE FOR
M S. P. PARAVASI VA DOSS

A. DAMODARAN

E MANAGEI\/ENT TAM LNADU STATENERANSPO?T

CORPORATI l\/f G?I\E/E 37
VETTUPAL AYA| ROAD ATORE- 37 REP. BY
I TS MANAG NG DI RECTO?

S. P. KANNAN KUVAR
S. ANBAZHA

THLRU._A VELI YANG R, DRI VER NO 012321,
RU 12 SELV/’A/IKUMAR

| - 64 1.
M'S. R KRl SHNASWAMY, V. AJAY KHOSE AND
KARUNAKARA FOR R1

THE SPECI AL DEPUTY CO\/IVI SS| ONER OF
NN,I§I (CONCI LI ATI ON) , M S. COVPOUND,
.G RIJA GATAKES NOTI CE FOR R2

P. KANNAN KUMAR
NBAZHAGAN

ng o
v %%mm
_|

FOR R1
S| STANT C(Lll\/l\/l SSI ONER

UNDER_PAYMENT
TY ACT1972

TAPAL DUE NO APP. NOT READY
NOTI CE PERM TTED
NOT FI LED

FIREREAP 7S
.
r%—l' J>

éﬁ

. P. PARAMASI VA DCSS
MODARAN

g(/)
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89 We/ 27415/ 2016
(Gen. Msc.)

AND
WWP 23624/ 2016

90 WP/ 32235/2016
(Labour)

AND
WWP 27955/ 2016

91 WP/ 42638/ 2016
(Labour)

AND
WWP 36555/ 2016

92 WP/ 43700/ 2016
Labour)
AND
WP 37506/ 2016
AND
WWP 37507/ 2016

AND
XP 4370}/2016
Labour

93 /365/ 017
Labour

AND
WP 398/ 2017

94 V\P/ 28252017
(Labour

AND
WWP 22166/ 2018

AND
WWP 5597/ 2017

14/ 24

(RTI ACT)
RAJESH KUMAR S

S
UNION OF | NDI A AND 4 OTHERS.

For Direction
\R;é.]ESH KUMAR. S

UNION OF | NDI A AND 4 OTHERS.

THE MANAGEMENT,
THE SPECI AL DEPUTY AND ANOTHER.

For Sta
THE MANAGEMENT,

VS
THE SPECI AL DEPUTY AND ANOTHER.

;I'/gE MANAGEMENT OF SOUTH | NDI A

THE PRESI DI NG OFFI CER, AND 2
OTHERS.

For Sta

;I'/IS-!E MANAGEMENT OF SOUTH | NDI A

THE PRESI DI NG OFFI CER, AND 2
OTHERS.

THE MANAGEMENT COF LOVER

VS

I YSAMVA AND ANOTHER.

For Sta

;I'/EE MANAGENMENT OF LOVZER
I YSAMVA AND ANOTHER.

For Sta

\T/§|E DI VI SI ONAL MANAGER

AG LANDAM AND ANOTHER.

;I'/IS-!E DI VI SI ONAL MANAGER
AG LANDAM AND ANOTHER.

;I'/EE GENERAL MANAGER,
THI RU. D. RAVI CHANDRAN, AND
ANOTHER.

—

or St Rﬁé
g| RAL MANAGER,

THIL RU. D. RAVI CHANDRAN, AND
ANOTHER

<

I/HE MANAGEMENT OF
THE PRESI DI NG OFFI CER, AND
ANOTHER.

For_ Direction
DHANAI

VS
THE PRESI DI NG OFFI CER, AND
ANOTHER.

To Di spense Wth
\'I;EiE MANAGEMVENT OF

. J. MADANAGOPAL RAO FOR

O R4

R_SI VANESAN S/ O RAMVASAMY, B88

EET, PERI YAR NAGAR CHENNAI 600 082
RAVI CHANDRAN SUNDARESAN

THI KEYAN. R FOR R5 DT 7/1/2020

2 .
§§£@§%

4

THE SPECI AL DEPUTY COWM SSI ONER OF
CUR, CAMPUS, ANNA SALAI, CHENNAI .

. M PRAVEEN KUVAR
BALAJI & R 1. RAMESH

=<
'mem

. WVEEN KUVAR
ALAJl & R | . RAMESH

-2 &=L

R1- UNCLAI MED
R2- LABOUR COURT

ADDL. GOVT. PLEADER ( FOREST)

M S. R KRI SHNASWAMY, V. AJOY KHOSE
M KARUNAKARAN FOR R1 DT 30/11/20

THE CENERAL MANAGER_ TAM
RANSPORT _CORP! 11tNDb
VAZHUTHAREEEY SALAVEDU,

R1 . D. RAVI CHANDRAN, DRI VER,
NO_DR4692, A, MARUR V| LLAGE, S. R KUPPAM
6’ 203, NAGALUR VI'A, Vi LLUPURAM

HASAN FI ZAL

(o),
e
5=
i
(05

py)

HNASWAMY FOR R1
E SPECI AL_DEPUTY COVM SS|I ONER OF
D. M'S. COVPOUND, CHENNAI

M S. R KRI SHNAMOORTHY
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AND
WP 5598/ 2017

95 Wp/ 82785 2017
(Labour

AND
WP 9069/ 2017

96 WP/ 25175/ 2017
(Labour)

AND
WWP 26610/ 2017

97 WP/ 32413/ 2017
(Labour)

AND
WWP 35701/ 2017

98 WP/ 12359/2018
Labour)

AND
WP 70/ 2021

99 WP/ 13434/ 2018
(Labour)
AND
WP 15829/ 2018

100 Wp/ 13435/2018
(Labour)

AND
WP 15830/ 2018

101 \(NLJI 2240%3/ 2018

AND
WWP 26251/ 2018

15/ 24

THE
ANOTHE

For
THE

S
THE
ANOT

THE
Vi

ﬁRESI DI NG OFFI CER, AND

St a

I\/A GEMENT OF

PRESI DI NG OFFI CER, AND
HER.

MANAGEMENT,

TAM L _NADU STATE TRANSPCORT AND
ANOTHER.

For
THE

St a
I\/A GEMENT,

VS
TAM L _NADU STATE TRANSPORT AND
ANOTHER.

THE
VS
THE

For
V!
THE
THE
VS
THE

MANAGEMENT

SPECI AL DEPUTY AND ANOTHER.

| nj unction
MANAGENMENT

SPECI AL DEPUTY AND ANOTHER.

MANAGEMENT,
PRESI DI NG OFFI CER, AND

ANOTHER

For
THE
S

THE
ANOT

THE
VS
THE

St a
MANAGENMENT,

PRESI DI NG OFFI CER, AND
HER.

MANAGEMENT

SPECI AL DEPUTY AND ANOTHER.

Direction
M RAJA

VS
THE

THE

VS
THE
ANOT

For
THE

VS
THE
ANOT

THE
VS
THE

MANAGEMENT AND ANOTHER.

MANAGEMENT
PRESI DI NG OFFI CER AND
HER.

St a
MANAGENMENT

PRESI DI NG OFFI CER AND
HER.

MANAGEMENT
PRESI DI NG OFFI CER AND

ANOTHER

For
THE
V!

THE

S
THE
ANOT

St a
MANAGENMENT

PRESI DI NG OFFI CER AND
HER.

MANAGEMENT,

CH THRA, AND 3 OTHERS.

For

THE MA
V.

I nj unction
GEIVE|

)

S
CH THRA, AND 3 OTHERS.

THE MANAGENMENT, REP BY MANAG NG DI RECTOR,

TAM LNADU STATE TRANSPORT CORPORAT IO\I

f\/(R:O MBATORE) LTD, CHENNI MALAI ROAD. ERODE
A SUQBA WVADANAM LEARNED COUNSEL FOR

CRAT| ON
REP BY GENERAL SECRETARY,
1. ' KUVARASAMY STREET, ERCDE- 1
SHNAMF%_I?TI-N FOR R1

R2 P. REGHUPATHY SENI OR CONDUCTOR, _STAFF

NO. 91 089 PATTI NAM BRANCH, ~ RESI DI NG
f\lY MANNMATHAN “KOVI L

THERU, VEDARA AMA GAPATTI NAM 611 112.

M S. G PUR

R-1 THE SPECI AL DEPUTY CO\/I\/I SSI ONER  OF
LABOUR DV5 CAMPUS, ANNA SALAI, CHENNAI - 6.

M S. D. VENKATACHALAM

6/ g/QJNDAR RAJ- M5/ 1135/ 2014 FOR R2 DT
THE SPECI AL DEPUTY COVM SSI ONER OF
OJR DVS CAMPUS, ANNA SALAI, CHENNAI

M S. D. SOUNDAR RAJ

;UZ
AT
P
<
EE
Z
n
9
]

M S. M CH DAMBARAM
N. LAKSHM & R G RIJA

s
£

:
P
X
@)
I
<
S
Py
Q
Y]
(&)
>

S. M CHI DA
. VA RALAKSHM & R G RIJA

KATHI RESEN
(9840379058)

%. T. VARADARAJULU AM CUS CURI AE FOR RR1 TO
MR, D. SATHYARAJ SPL. GOVT PLEADER FOR R4

M S. D. VENKATACHALAM
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102 / 23532/ 2018
Y\Ea our

AND
WP 28327/ 2018

AND
%4308/ 2018
Y\Ea our)

AND
WP 27481/ 2018

103 V\P

i 141)9/ 2018

AND
WWP 36616/ 2018

AND
WWP 22965/ 2020

104 W/ 31857/2018
Labour)

AND
WP 37096/ 2018

105 Wp/ 32018/ 2018
(Labour)

AND
WP 37272/ 2018

106 Y\I‘L’é%gapg 2019

AND
WP 814/ 2021

AND
WWP 2557/ 2019

107 Wp/ 7954( 2019
Labour)

AND
WWP 8559/ 2019

16/ 24

\I\;YSS. PONDI CHERRY COOPERATI VE
RAMESH,

For Sta
MS. P CHERRY COOPERATI VE

VS
KARTHI KEYAN,

\'\;,SS' PONDI CHERRY COOPERATI VE
KARTHI KEYAN,

For Sta
I\/?S. PO\I?SI CHERRY COOPERATI VE
RAMESH,

I/EE MANAGEMENT
R PAPPAI AYAN ( DECEASED) AND
ANOTHER.

| |r_v'Eunct i on
\T/S MANAGEMENT
R. PAPPAI AYAN AND ANOTHER

| |QEI ead

;I'/S MANAGENMENT

R._PAPPAI AYAN (DI ED) AND 4
OTHERS.

;I'/EE MANAGEMENT,
R SI VAMURUGAN AND ANOTHER.

I.njuncti on
T MANAGENMENT,

VS
R. SI VAMURUGAN AND ANOTHER

THE MANAGEMENT

VS
THE SPECI AL JO NT COWM SSI ONER,
AND ANOTHER

Interi minjunction
;I'/EE MANA( NT

THE SPECI AL JO NT COWM SSI ONER,
AND ANOTHER.

THE GENERAL MANAGER,

THE SPECI AL JO NT _COVM SSI ONER
OF LABOUR, AND ANOTHER

Direction
T, DHANARAJ AN,

VS
THE GENERAL MANACGER, AND
ANOTHER.

St ay
;I'/EE GENERAL MANAGER,

THE SPECI AL JO NT _COVM SSI ONER
OF LABOUR, AND ANOTHER

;I'/gE MANAGEMENT,
P. RAJKUVAR AND ANOTHER.

For Injunction
TgE MANAGEIVENT,
P

V.
RAJKUVAR AND ANOTHER.

MOHAMED

THE NMANAGEMVENT TAM L
CORPORAT| ON f KUVBAKONA
%I]_LV\AY STATI ON' NEW ROAD,

MS ANANTHASEKAR FOR R1 DT _02/01/2019
R-2° THE SPECI AL DEPUTY COWM SSI ONER OF
LABOUR CHENNAI - 6

M S. D. VENKATACHALAM

M S. S VI JAYAKUVAR, V. K. RAJENDRAN AND DURAI
NASEKARAN FOR RL DT 09/01/ 2019

R-2 THE SPECI AL DEPUTY COWM SSI ONER OF

LABOUR, CHENNAI

M S. D. VENKATACHALAM

S. S. T. VARADARAJULU
KARKKI VELAN FOR R2
ATHYARAJ SPL.

S. T. VARADARAJAL U
ESMLXLNJRTHI - M5/ 1361/ 1994

NOTI CE SENT SERVI CE AWAI TED REG R2
PP READY

NOT
MS. V.S JAGADEE AN
M EGHANVBHA 494/ 1996
ELANGO\/AN
KI' RTHANA_VAYURI
FOR R1 DT 31/7/2019

S
>

oM
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108

109

110

111

AN
WWP 8563/ 2019

O

AND
WWP 10349/ 2019

WP/ 24208/ 2019
(Labour)

AND

WWP 20559/ 2020

AND
WVP 1884/ 2020

AND

WWP 20560/ 2020
AND

WWP 23979/ 2019
AND

WP 1886/ 2020
V\P/ 226)9/ 2019

(Lab

AND
WWP 32559/ 2019

/ 35744/ 2019
Labour)

AND
WWP 17073/ 2021

AND
WP 36650/ 2019

AND
WP 17071/ 2021

AND
WWP 17072/ 2021

17/ 24

For | n“&ncti on
;I'/gE MANAGEMENT,
V. RAJA, AND ANOTHER.

;I'/HE MANAGEMENT,
V. RAJA, AND ANOTHER

\T/gE MANAG NG DI RECTOR
VR. V. PALANI VEL

For Sta
;I'/gE MANAG NG DI RECTOR
MR. V. PALANI VEL

\T/HE MANAGEMENT OF

T. KARUNAKARAN

To vacate sta
T. KARUNAKARA|

V.
THE MANAGEMENT OF

To vacate sta
T. KARUNAKARA

VS
THE MANAGEMENT OF

Direction
T, KARUNAKARAN

VS
THE MANAGEMENT OF

St ay
\T/HE MANAGEMENT OF

S
T. KARUNAKARAN
For Direction
;I'/.SKARUNAKARAN
THE MANAGEMENT OF

;I'/HE MANAG NG DI RECTOR,
V. SANKARAN,

For
Q'/g I\/A G NG DI RECTCR,
V. SANKARAN,

;I'/EE MANAGEMENT
S. RAVADGSS

VS
THE GENERAL MANAGER

Stay
THE™ MANAGEMVENT

Direction
S, RAMADASS

VS
THE GENERAL MANAGER

M S. D. VENKATACHALAM

MS. S

NAZARUL LAH

N MADASSS
L SUJATHA M NARESH BABU
L SUWATHA, M NARESH BABU

M S.
E. VEDA BAGATH SI NGH
K. Vi RAGAVA

I\K/Y S. JAYARAMAN AND ASSOCI ATES

M JAYARAMAN,
gARUL VI GNESH FOR R1

MS._ R SARAVANAKUI\/AR
E. VEDA BAGATH SI NGH
K. VI JAYARAGAVAN

J. RAJA RAO

MS. R _MJRALI DHARAN, S. VENKI DUSAMY FOR
RL DT_05/07/2021
PRI VATE NOTI CE PERM TTED PROOF NOT FI LED

R MURAL| DHARAN
S. VENKI DUSAMY
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112 /8822§ 2020 M.S. J. B. | NDUSTRI ES B &RI SHNASWAMY

Labour VS . K. MOHAN VEL
JONT _COVM SSI ONER OF LABOUR AND - -----------------
2 OTHERS. % &MRZVENKATESH KUVAR GOVT. ADVOCATE FOR
PVT. NOTI CE PERM TTED
PRG]: NOT LED

~
~
N
o
NI
(=)

AND ,\S/} ay
WWP 6823/ 2020 S. J. B. | NDUSTRI ES
VS R. KRl SHNASWAMY
JO NT _COWM SSI ONER OF LABOUR AND P. K. MOHAN VEL
2 OTHERS. e
113 V\P/ 324 2020 T. N. PRASAD M S. M ARAVI ND SUBRANVANYAM
(Lab VS MARTI N D. THAI N
THE ASSI STANT REGQ ONAL PRO\/I DENT G SYED KALEEMULLAH
FUND COMWM SSI ONER, AND 2 OTHERS. ------------------
MR. J. SATHYA NARAYANA PRASAD _FOR R1
EZEABQTI CE SENT SERVI CE AWAI TED NO. APP. NOT
PRI VATE NOrl CE IS ALSO PERM TTED.
PROOF NOT F
MS OR SANTHANA KRI SHNAN- I\/F/?Z 1978,
O. S. KARTHI KEYAN FOR R3 DT 19/3/2
AND To Anend
WWP 17874/ 2020 T, N. PRASAD
S MS. M ARAVI ND SUBRANVANYAM

THE ASSI STANT REG ONAL PROVI
FUND COW SSI ONER, AND 3 Or

AND nRII ead

WWP 17868/ 2020 PRASAD

THE ASSI STANT REG ONAL PROVI DENT
FUND COW 3 Or

SSI ONER, AND
AND Di spensed with (d.w)
WWP 7456/ 2020 T, N. PRASAD
V. M S. M ARAVI ND SUBRAMANYAM
THE ASSI STANT REGQ ONAL PRQVI DENT MARTIN D. THARAKAN
FUND COWMM SSI ONER, AND 2 OTHERS. G SYED KALEEMULLAH
AND Interim.injunction
WWP 7460/ 2020 T, N. PRASA|
V. M S. M ARAVI ND SUBRANVANYAM
THE ASSI STANT REG ONAL PRQOVI DENT MARTIN D. THARAKAN
FUND COWM SSI ONER, AND 2 OTHERS. G SYED KALEEMULLAH
AND Interimdirections
WWP 7463/ 2020 T. N. PRASAD

M S.
THE ASSI STANT REG ONAL PROVI DENT NART
UND COWM SSI ONER, AND 2 OTHERS. G SY!

m_
O
50
FH%
&
=
>z
T

114 V\P/ 5694/ 2020 S. SASI KUVAR ( PUMP OPERATOR), AND M S. LAW SSJARE
(Labour) 15 OTHERS. S. SI VAKUMA
VS G P. ARl VUCHUDAR
THE MANAG NG DI RECTOR AND 2 P.H C M
OTHERS. M KAVATCHI _SUNDHARI
B. HARI THA PRI YADHARSHI NI
MS. S. ERASKI NE LEO FOR R1 DT 03. 2020
MR, TAM LARASAN LEARNED COUNSEL T. K S
NOTI CE F(P R3
R2- TAPAL DUE
) NO APP. NOT READY
AND | nlsunct
WWP 19535/ 2020 S. SASI KUVAR ( PUMP OPERATOR), AND
15 OTHERS. MS. LAW SSJARE
VS S. SI VAKUMVA
THE MANAG NG DI RECTOR AND 2 G P. ARl VUCHUDAR
OTHERS. P. H C. M GAN
M KANVA CHI SUNDHA|
B. HARI THA PRI YADHARSHI NI
115 \(/\Eé%gg?)Z/ 2020 \T/EE MANAGENMENT MS. C.S. K SATH SH
P. RAJENDRAN M S. ARUNA G R, S. M HASAN Fl ZAL
R S KRI SHNA SWAMY' FO? R1 DT 22/12/2020
PRI VATE NOTI CE PERM TTED
PROOF NOT F
AND St ay
WWP 21158/ 2020 THE MANAGENMENT
S M S. C. S. K SATH SH
P.RAJENDRAN e a oo

18/ 24 SVNJ (31/07/2021) - ADDI TIONAL LIST - 111



116 / 20402/ 2020
Y\Ea our

AND
WP 25181/ 2020

117 / 2912/ 2021
(B

118 Wp/ 7289/ 2021
(Labour)

AND
WWP 11817/ 2021

AND
WP 7793/ 2021

119 Wr/ 93115 2021
(Labour

AND
WP 9879/ 2021

120 Wp/ 9313/ 2021
Labour)

AND
WP 7575/ 2021

AND
WP 7637/ 2021

AND
WP 9004/ 2021

AND
WWP 7576/ 2021

19/ 24

TAM L _NADU_STATE_TRANSPORT
Eg/PLOYEES FEDERATI ON

V.
QOVERNVENT OF TAM L NADU AND 10
OTHERS.

AD- | NTERI M DI RECTI ON
TAM L NADU_STATE _TRANSPORT
ENPLOYEES FEDERATI ON

VS
GOVERNVENT OF TAM L NADU AND 10
OTHERS.

;I'/.SN. SUBRAMANI AN,
UNION OF | NDI A AND 2 OTHERS.

;I'/EE SUPERI NTENDI NG ENG NEER

THE ASSI STANT COVM SSI ONER OF
LABOUR AND 18 OTHERS.

_|

M I'I'I&C_)HTI §<

(0]

-0
o))
—

U
(%U

e st aKj
SS, AND 16 OTHERS.
ERI NTENDI NG ENG NEER AND

T
0w TN M@
mc
>

UPERI NTENDI NG ENG NEER

ASSI STANT COVMM SSI ONER COF
LABOUR AND 18 OTHERS.

\I\;D—IAI\/NED NAZEEM

I\/YSS. METROPOLI TAN TRANSPORT
CORPORATI ON, AND ANOTHER.

Direction
MOHAMVED NAZEEM

VS
M S. METROPOLI TAN TRANSPORT
CORPORATI ON, AND ANOTHER.

—< ) N
THTR VR0

;I'/EE MANAGENVENT

M SATHI SHKUMAR AND ANOTHER.
To Di s
\T/EE MA
C. PRADEEP AND ANOTHER.

ense Wth
GENMENT

To D| sRlAnse Wt h

K. PRANESH (RC NO. 4109) AND
ANOTHER.

Di spensed with (d.w)
THE MANAGEMENT

S
J. MOHANRAJ (RC NO 4116), AND
ANOTHER.

THE MANAGEMENT
C. PRADEEP AND ANOTHER

. KATHI RVELU SPL GP TAKES NOTI CE FOR
NWQTEIY STﬁ\NDI lgIG COUNSEL TAKES
. SATHI SH STANDI NG COUNSEL TAKES

DARAVADHANAM _LEARNED STANDI NG
AKES NOTI CE FOR R8

OQA%C]-iALAM LEARNED COUNSEL TAKES
RAGHU FOR R7, R10 & R11

- —_R

DQUF%”ZDQO%X <
<r\_wm

M CT N
Z—|Z%7<%

SBRORERE R

S, M GNANASEKAR
SATHI YAVEL
N. JH R
KALAI YARASI
PAVI THRA
ENK?TASV\AMY BABU, SPC FOR R1 MEMO DT
UBL| C | NFORVATI ON OFFI CER
AGRO_SERVI CE | NDUSTRI ES
LTD, THATTANCHAVADI , PUDUCHERRY

" NAVEEN, SHABNAM M GOPI, A
FO? R2_DI 18/ 3/ 2021

E _NOT| CE_PERM TTED

PRG]: NOT Fl LED

T. S. GOPALAN AND COVPANY
?I\’/!L/S /V STALIN FOR R2 TO R6, R8 TO R19 DT
R-1 THE ASSI STANT COVM SSI ONER_CF LABOUR

OO~

57Rs

g
o
3
A8
<

< &
ks
igg

Z.
g

o>
-
S

f\IENFO?CENEN'I'N?E UTHORI TY UNDER TAM L

DU, _CONFEEI NT O: PERVANENT STATUS TO
WORKIMVEN "ACT, CI RCLE -11, NANDANAM CHENNA|
600 035.

R7- DECEASED

MS. V.STALIN

z>
i~
S
2
%
<
2

UN
NDUVATHI

MR V. AJOY KHOSE FOR RESPONDENTS
MS._ A SUNDARAVADHANAN

M ARUN

A. | NDUMATHI

P
>
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121

AND
WWP 7638/ 2021

AND
WP 84505 2021
(Labour

WP 18979/ 2020

WWP 18980/ 2020

AND
WWP 10022/ 2021

AND
WWP 9005/ 2021

AND
WWP 9850/ 2021

AND
WWP 9851/ 2021

AND
WP 9882/ 2021

AND
WP 15187/ 2020
(Labour)

AND
WP 70645 2021
(Labour

AND
WP 7

Fabs 85 2021

AND
\(/\P 4§ 2021

WP/ 12426/ 2021
(Labour)

AND
WWP 13213/ 2021

AND
WWP 13214/ 2021

20/ 24

St ay
;I'/EE MANAGEMENT

K. PRANESH (RC NO. 4109) AND
ANOTHER.

THE VANAGEMENT
J. MOHANRAJ (RC NO 4116), AND
ANOTHER.

To D| sRlAnse Wt h

VS

R VI VEK AND ANOTHER

St ay

;I’/gE MANAGEMENT

R. VI VEK AND ANOTHER.

Stay

;I’/EE MANAGEMENT

M SATH SHKUMAR AND ANOTHER.

VS
J. MOHANRAJ (RC NO 4116), AND
ANOTHER.

To Di spense Wth

;I'/gE MANAGENMENT

L. SURESH KUMAR (RC NO. 4124) AND
ANOTHER.

St ay
THE™ MANAGEMENT
VS

L. SURESH KUVAR (RC NO. 4124) AND
ANOTHER.

D spensed vmth d.
THEpI\/ANA (d.-w

VS
M SATH SHKUMAR AND ANOTHER

\T/§|E MANAGEMENT
R VI VEK AND ANOTHER

;I'/IS-!E MANAGEMENT
C. PRADEEP AND ANOTHER

THE MANAGEMENT
K_PRANESH ( RC NO. 4109) AND
ANOTHER

;I'IEE MANAGENMENT
SURESH KUMAR (RC NO. 4124) AND
ANOTHE
THE MANAGEMENT
D. P. SADASI VAM AND ANOTHER.
D s ensed W t h (d.
PLEPRARK (d.w
D. P. SADASI VAM AND ANOTHER.

St ay
THE™ MANAGEMENT
VS

SVNJ (31/07/2021) - ADDI TIONAL LI ST -

M S. A SUNDARAVADHANAN
M ARUN
A. | NDUVATHI

MS. A SUNDARAVADHANAN
M ARUN AND A. | NDUVATHI

S, A SUNDARAVADHANAN
ARUN AND A. | NDUVATHI

MS. A SUNDARAVADHANAN
M ARUN
A. | NDUVATHI

S, A SUNDARAVADHANAN
ARUN AND A. | NDUVATHI

M SRUA. SUNDARAVADHANAN
A. | NDUVATHI

<
>

R-2 THE ASSI STANT COVM SSI ONER OF LABOUR
N LG R E DI STRI CT.

RI- ADDRESSEE A

ABSENT
PVT NOTI CE PERM TTED PROOF NOT FI LED

MS. A SUNDARAVADHANAN

><
->
Zx

[

M SR A.  SUNDARAVADHANAN
A. | NDUVATHI

RR1 & 2- SERVI CE AWAI TED

M %\ A, SUNDARAVADHANAN
A. | NDUVATHI

M'S. A SUNDARAVADHANAN



122

123

124

125

126

127

WP/ 12967/ 2021
(Labour)

AND
WP 14689/ 2021

AND
WWP 14690/ 2021

3z

D
12968/ 2021
Labour)

—~

WP/ 13116/ 2021
(Labour)

WP/ 13294/ 2021
(Labour)

AND
WWP 14119/ 2021
AND
WWP 14120/ 2021

AND
WP 13301/ 2021
(Labour)

AND
WWP 14124/ 2021
AND
WWP 14127/ 2021

AND
WP 13297/2021
(Labour)

AND
WP 13299/ 2021
(Labour)

WP/ 13538/ 2021
(Labour)

WP/ 13750/ 2021
(Labour)

WP/ 14120/ 2021
(Labour)

AND
WWP 14998/ 2021

21/ 24

D. P. SADASI VAM AND ANOCTHER.

;I’/gE MANAG NG DI RECTI OR

S. PARI MALA AND 2 OTHERS.

St ay

;I’/EE MANAG NG DI RECTI OR

S. PARI MALA AND 2 OTHERS.

St ay

;I'/EE MANAG NG DI RECTI OR

S. MANNANGATTY AND 2 OTHERS.

;I'/gE MANAG NG DI RECTI OR
S. MANNANGATTY AND 2 OTHERS.

\N/.SSELVARAJ
THE MANAGEMENT

THE MANAGEMENT

D. ELUMALAI AND ANOTHER.
Interi minjunction
THE MANA( NT

VS

D. ELUVALAI AND ANOTHER.
Interiminjunction

THE MANA( NT

VS
K. CHANDRAN AND ANOTHER.

THE MANAGEMENT

K. KUVARESAN AND ANOTHER.

Interi minjunction

;I'/EE MANA NT

V. ALBERT SELVARAJ AND ANOTHER
Interi minjunction

THE MANA( NT

VS
K. KUMARESAN AND ANOTHER

;I'/gE MANAGEMENT
K. CHANDRAN AND ANOTHER.

THE MANAGEMENT

VS ALBERT SELVARAJ AND ANOTHER.
G_GOPAL

\T/aE ENPLOYEES COMPENSATI ON
COW SSIONER |1/ AND 2 OTHERS.

VRS. SELVAPRI YA N. P
DEPUTY REG ONAL PROVI DENT FUND

\T/gE MANAGEMENT

A. KANNAN AND ANOTHER
Interi minjunction
THE MANA NT

SVNJ (31/07/2021) -

M ARUN
A. 1 NDUVATHI

N. MALA

G SUDHA

RR1L TO 3 - SERVI CE AWAI TED

NO APP. "NOT READY

N. MALA

G SUDHA

N. MALA

G SUDHA

N. MALA

G SUDHA

N. SELVARAJ S/ O NACHI MUTHU, NQ 75
KAROOTHUPALAYAM ,  AVALPUNDHURAI ~POST,
ERCDE DI STRI CT

K. V. SHANMUGANATHAN

V. VAL JAYANTH MALA

R M D. NASRULL AH

L. VI VEKA

THE MANAGEMENT TNSTC ( CO MBATORE) LTD,
SENNI' MALAI ROAD, E DI STRI CT-

MR A.  SUNDARAVADHANAN FOR RESPDTS

M S. K. J. SI VAKUVAR

L. S. M HASAN FI ZAL GOVT. ADVOCATE TAKES
! & PLEADER ( PUDUCHERRY) FOR
| B PERM TTED

GAN%E'H RANNA, J. MADHUM THA FOR R3 DT

N
<Ogc N
CHZT _»
> ©

m ~o

]
Ny
o
N;

R. MEENAKSHI S. C V. MOHANA PRI YA, M
A" NAMBI RAJAN FOR Rl MEMO DT

oo
2

=N

S. D. VENKATACHALAM
RAMANATHAN
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128

129

130

131

WP/ 14191/ 2021
(Labour)

AND
WWP 15067/ 2021
AND
WWP 15068/ 2021

AND
WP 14192/ 2021
(Labour)

AND
WP 14193/ 2021
(Labour)

AND
WWP 15070/ 2021

WP/ 14279/ 2021
(Labour)

WP/ 14558/ 2021
Labour)

AND
WP 14563/ 2021
(Labour)

AND
WWP 15442/ 2021
AND
WWP 15448/ 2021
AND
WWP 15450/ 2021
AND
WWP 15452/ 2021

V\P 14562/ 2021
(Labour)

AND
\(/\P 6)5/ 2021

WP/ 14760/ 2021
Labour)

22/ 24

VS
A. KANNAN AND ANOTHER.

THE MANAGEMENT

VS
M SAKRAVARTHI VI NAYAKA SARAVANAN
AND ANOTHER.

| |r_v‘Eun(:ti on
T MANAGEMENT

V.
M SAKRAVARTHI VI NAYAKA SARAVANAN

AND ANOTHER.

| w‘Euncti on
T MANAGENMENT

VS
S. VEERAMANI KANDAN AND ANOTHER.

THE MANAGEMENT

S
S. VEERAMANI KANDAN AND ANOTHER.

THE MANAGEMENT

M SENTHI LKUMAR AND ANOTHER.
L TR e
MSSENTHI LKUMAR AND ANOTHER

R._MJUTHURAMAL | NGAM

THE MANAGEMENT

THE GENERAL MANAGER
\I:\<.SI\IATARAJ AN AND ANOTHER.

;I'/§|E MANAGEMENT
M RAMAI YAN AND ANOTHER.

Injunction
T GENERAL MANAGER

VS

R NATARAJAN AND ANOTHER.
| w’Eunct i on
T MANAGENMENT

M KALAI ARASAN AND ANOTHER.
Injunction

;I—/S MANAGENMENT

M RANMAI YAN AND ANOTHER.
I.njunction

M GENERAL MANAGER

B. GNANASEKARAN AND ANOTHER.

THE MANAGEMENT
M KALAI ARASAN AND ANOTHER

;I'/EE GENERAL NMANAGER

B. GANANASEKARAN AND ANOTHER.

THE PUDUCHERRY POWER CORPCRATI ON

THE _SECRETARY TO GOVERNVENT
(LABOUR) AND ANOTHER.

. S SANTHOSHKUVAR FOR WORKIVEN
S. S. SANTHOSH KUMAR FOR R1 DT 22. 07. 2021

M S. S. SANTHOSH KUMAR FOR R1 DT 22.07. 2021

M S.  D. VENKATACHALAM
L. RAMANATHAN

V. PORKODI, G M XAVI ER FOR R1 DT.
0712021

o=
\w
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132

133

134

Y\P/ 4797/ 2021
our)

AND
WP 17074/ 2021
AND
WP 17075/ 2021

AND
WWP 15679/ 2021

Y\P/ 15233/ 2021
RTI')

WP/ 15598/ 2021
(Labour)

AND

WWP 16515/ 2021

AND

Y\P %373 /2020
Labour

AND

WWP 16516/ 2021

AND
WWP 17066/ 2020

AND
WWP 21856/ 2020

AND
WP 13727/ 2020
(Labour)

AND
WWP 17070/ 2020
AND
WWP 21394/ 2020

AND
WWP 21855/ 2020

23/ 24

\'I;§|E GENERAL MANAGER
K. RAMAMOORTHY
Direction
\I§.SRAI\/AI\/DO?TI—|Y

THE GENERAL MANAGER
Direction
\}%RAI\/N\/DO?TI—N

THE GENERAL NMANAGER
St ay

\'I;EE GENERAL NMANAGER
K. RAMAMOORTHY

J. M PRATAP
VS

E CENTRAL PUBL|C | HFO?I\/ATI ON

TH
OFFI CER AND AND 2 OTHERS

THE MANAGEMENT
VS

GOVERNVENT OF TAM L NADU AND
ANOTHER.

To Di spense Wth
;I'/HE MANAGEMENT

S
GOVERNVENT OF TAM L NADU AND
ANOTHER.

THE MANAGEMENT

VS
GOVERNVENT OF TAM L NADU AND
ANOTHER.

Stay
TE|E MANAGEMENT

GOVERNIVENT OF TAM L NADU AND
ANOTHER.

St ay
THE™ MANAGEMENT

VS
GOVERNIVENT OF TAM L NADU AND
ANOTHER.

Jo vacate st
;I’/gE GENERAL S CRETARY

THE MANAGEMENT AND 2 OTHERS.

;I'/gE MANAGEMENT
GOVERNIVENT OF TAM L NADU AND
ANOTHER.

Di dwith (d.
;I’/gSpenseGEvl\\/AENT( w)

GOVERNVENT OF TAM L NADU AND
ANOTHER.

To _anend the prayer
THE MANAGE vent" &Y

GOVERNIVENT OF TAM L NADU AND
ANOTHER.

To vacate sta
;I'/HE GENERAL SECRETARY

S
THE MANAGEMENT AND 2 OTHERS.

M S. K. J. Sl VAKUVAR

S. R. MURAL| DHARAN, S. VENKI DUSAMY FOR R1 DT

M
27.07.2021

R MURAL| DHARAN
S. VENKI DUSAMY

R MURAL| DHARAN
S. VENKI' DUSAMY

RR1 TO 3 - NOTI CE SENT SERVI CE AWAI TED

NO APP.  NOT READY
PRI VATE NOTI CE _PERM TTED
PROOF NOT FI LED

FOX MANDAL AND ASSCCI ATES
JOHN ZACHARI AH
M V. V. N. SI VANTHY

M S. FOX MANDAL AND ASSCCI ATES
JOHN ZACHARI AH
M V. V. N. SI VANTHY

FOX_NMANDAL ASSQOCI ATES
JOHAN ZACHARI AH

MWN_ S| VANTHY

VI JAY R SEKAR

R. KRl SHNASWAMY, V. AJOY KHOSE FOR R2 DT

14.10.2020

FOX MANDAL AND ASSCCl ATES
JOHN ZACHARI AH
M V. V. N. SI VANTHY

FOX MANDAL ASSQOCI ATES
JO—|AN ZACHARI AH
N, SI VANTHY
VI JAY R SEKAR

FOX_NMANDAL ASSQOCI ATES
MR JOHAN ZACHARI AH
MVWN SI VANTHY

VI JAY R SEKAR

R KR SHNASV\AI\/N V. AJOY KHOSE FOR R2 DT

14.10. 202

FOX_NMANDAL ASSQOCI ATES
MR JOHAN ZACHARI AH
MWN_ S| VANTHY

VI JAY R SEKAR

FOX_NMONDAL AND ASS(III ATES
MR JOHAN ZACHARI Al

MVWN' SI VANTHY

VI JAY R SEKAR

FOR DI SM SSAL
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135 Y\P/ 3709/ 2005 K. MAHALI NGAM M S G PUGAZHENTHI
our) VS A. NAGARATHI NAM
THE LABOUR COURT AND ANOTHER. V. MUGAM

MS J. STALI N
PARANTHAI\/EN FO:{ R2

************(Concluded)**Bl** |;A§g:|
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